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Pubtlcatlon or Manual of Railway 
Pelllion Rul 

26S2. SH J BASUDEB ACHARYA: 
Will the Minislcr of RAJLWA YS 'be 
pleased to state : 

(a) whether it i a fact that the 
Manual of Railway Pen inn Rule, 1950 
was publi hcd last in the year, 1968 ; 

(b) how many correction slips have 
been i ued to the Mano. I since 1969 : 

(c) whether the Government haYe any 
proposal to publi h the Manual afresh 
since a lol of changes have taken place 
in 1969 and al o after the implementation 
of the Report or the Third Central Pay 
Commission ; 

(d) if so, when it is cxpcct.cd to be 
publ i hcd ; and 

<e) rea ons why a fresh edition bas 
001 been pubh hed o far 1 

THB MINISTER OF RAILWAYS 
(SHRl A.B.A. GHAN[ KHAN CHAU-
DHURI) : (a) No, ir. It was last publis-
ed in lhe yCllr 1969. 

{b) 54. 

(c) to (c) The correction lips dclet-
ine, sub tituting aod mending old provi-
sion and incorporating additions have 
been wid Jy irculated to all the Zonal 
Railways and Production Units for use in 
the •ar1ou offi . With rhc tteent 
jud cment of the Supreme Court in the 
Pensioners' case, further amendments to 
the Railway P'eo ion Manual have be-
come n ry. The recommendations 
of the tcceotJy constituted Pourtb Pay 
Collltl'li Ion wh!ll received wlU al neces-
1ita10 uo or mani correction slips to 
11:\c Railway Pension Manual . It Is. 
therefore, pro.posed to bting out a revised 
edition of the Manual ot ll!lilway Pen-

'oo Rules $00D after tho Fourth Pay 
Commis ions .recommendations and Govt. 
de<:i ion tbett:0n bceoroo available. 

Educatlonal Assistance to Railway , 
Employees 

2653. SHRI BASUDEB ACHARYA: 
Will the Minister of RAILWAYS be 

pleased to stale : 

(a) whether railway employees are 
granted educational assistance @ Rs. 15/-
per month per child for children tudying 
in primary classc from class one to class 
Ovo; 

(b) whether it is a fact that class one 
to class four are included in the primary 
chool and class five i included in the 

Secondary/Higher Secondary Schools in 
West Bengal ; 

(c) if so, whether the educational as-
sistance is proposed to be granted to the 
railway employees Rs. 29/- for children 
studying in class five in the Secondary/ 
Higher Secondary Schools in West Bengal 
and 1f so, when the orders will be issued; 
and 

(d) If not, the reasons thereof 1 

THE MINISTER OF RAILWAYS 
(SHRI A.B.A. GHAN! KHAN CHAU-
DHURI) : (a) Yes, Sir. 

(b) to (d) The information is being 
collected and will be laid on the Table 
of 1be Sabha. 

Issue of PrMle e Puses to Gazetted 
and O&iPlztlted Railway Employ 

2654. SHRI BASUDBB ACHAR YA : 
Will the Minister of RAILWAYS be 
pleased to state that : 

(a> whether it is a fact that gazetted 
railway employees arc granted 6 sets of 
privilege passes per annum immediately 
after their ppaintment and non.gazetted 
railway employees are granted one set of 
privilege pass up to 5th year or their 
service; 
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(b) the reasons why this discrimina· 

tion has been m de between the gazctted 
and non-gazetted railway employ ; and 

(c) whether any representation has 
been received from All India Rail Y· 
men' Feder tion and Natfonal Federation 
of Indian Railwaymen for granting 3 
set of privilege passes to tbe non-pntltcd 
railway employee immediately after tbeir 
appointments? 

THB MINISTER OF RAILW VS 
(SHRI A.B.A. OHANl KH N CHAU· 
DHUR1) : (a) Ye , Sir. 

(b) There is no discYiminat ion a the 
entitlement to the number or pri ., e 
passes is part of the continui serv ce 
condition of the gazetted and non-auet· 
ted railway employee . 

(c:) No such representat ion ba been 
received in this Min try. 

2655. SHRI MA MOHA TUDU : 
WiJI the Mmisaer or HB LTH A D 
FAMILY WELFARE be pleased to tate: 

(a) whether Government had set up 
a Workina proup to atudy the problems 
and u t the me urC$ for the cfl'ec:tivc 
implementati(ln of the family welfare pro-
&tammes in the country ; 

(b) if so, the measures su ltd by 
the Workina Group in chi rep.rJ ; 

(c:) the additional apJo~nt allocated 
(or the implementation of those recom-
menda.tiom ; and 

(d) tbf ep1 ta en 10 iQlJ>temctu the 
recommendations made by the Worlctn 
Group? 

THE MIN TER OF STAT!? I TRE 
MINISTRY OP HEALTH AND FAMI-
LY WBLf'ARB (SHRIMATI MOHSINA 

(b) The Workina Group l yet to 
its report. 

(c) aod (d) Do not arise. 

(a) whclheT Government have o 
takina teps to set up muscum r r pre~ 
servin the ancient and monu-
ments or CJl•TUlcTs; 

(b) if so wh t steps have, been tnl..eo 
in dilfe~ot 141 in th1 d; 

(c:) the delail tllcTCOfl 

2657. SHRI ATAL BlHARl 
VAJPAY.EB: 

RI URAJ BH N: 
SHIU MADHAVRAO 

NOIA; 
bk. UPA l DllU Bl.fOI : 

Will the' Mi i let of I 0 & 
TRANSPORT be pleased to ilate : 




